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Item No. 09         Court No. 1  
  

BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 
   

 

Original Application No. 261/2020 
 

 
Residents Welfare Association, Jharsently (Regd.)      Applicant 

 

Versus 
 

State of Haryana & Ors.                             Respondent(s) 
 
 

Date of hearing:  11.11.2020 
 
 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON  
     HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
     HON’BLE DR. SATYAWAN SINGH GARBYAL, EXPERT MEMBER 
     HON’BLE DR. NAGIN NANDA, EXPERT MEMBER             

 

Applicant(s):   Ms. Mansi Chahal, Advocate   

 

 

ORDER 
 

 

Grievance in this application is against cutting of trees on plot no. 

1083 and 1084 of Village Jharsently, Sector 58, District Faridabad, 

Haryana and remedial action against release of untreated effluents by 

HSIIDC in open and in drain meeting river Yamuna. The applicant has 

relied upon photographs in support of the allegations.  

 
In view of above, let a joint Committee of CPCB, the State PCB and 

the Deputy Commissioner, Faridabad look into the matter and take 

remedial action. The State PCB will be the nodal agency for coordination 

and compliance.  

 
The action taken report be furnished to the Tribunal before the 

next date by e-mail at judicial-ngt@gov.in preferably in the form of 

searchable PDF/ OCR Support PDF and not in the form of Image PDF. 

Annexure -1
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 A copy of this order be forwarded to the CPCB, the State PCB and 

the Deputy Commissioner, Faridabad by email for compliance.  

 

 The applicant may serve a set of papers on CPCB, the State PCB 

and the Deputy Commissioner, Faridabad and file an affidavit of service 

within one week from today. 

 
 List for further consideration on 15.02.2021.  

 

 

Adarsh Kumar Goel, CP 
 

 
 

S.K. Singh, JM 

 
 

Dr. S.S. Garbyal, EM 
 
 

Dr. Nagin Nanda, EM 
November 11, 2020 

Original Application No. 261/2020 
SN 
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 Item No. 07         Court No. 1  
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

 
 

  Original Application No. 393/2019 

      (With report dated 04.12.2020) 

 Mahesh Kumar           Applicant(s) 
      Versus  

 

 State of Haryana & Ors.                Respondent(s) 
 

 
 

Date of hearing: 11.12.2020 
 
 

 

 CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
   HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
   HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 
 

  

 For Respondent: Mr. Rahul Khurana, Advocate for MC Faridabad, DC Faridabad,  

    MS HPWWMA & HSPCB   

 

 
    ORDER 

 

1. A factual and action taken report was sought from Haryana State 

Pollution Control Board (HSPCB) and District Magistrate, Faridabad with 

reference to the allegation of inaction to protect 76 Ponds in Faridabad 

District.  According to the applicant, Faridabad District is a dark zone as 

per classification made by Central Ground Water Board on account of 

past depletion of ground water. In such circumstances, it was necessary 

to protect the ponds for which appropriate action was not being taken.  

 

2. The matter was last considered on 05.03.2020 in the light of report 

dated 04.03.2020 filed by the State PCB and the District Magistrate 

giving the status of water bodies in question. The Tribunal directed 

action in terms of judgment of the Hon’ble Supreme Court in Hinch Lal 

Tiwari v. Kamala Devi & Ors. (2001) 6 SCC 496 and file a further action 

taken report. 
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3. Accordingly, an action taken report has been filed on 04.12.2020 

as follows: 

“7 ' List of total 52 ponds are said to be non-feasible for their 
restoration due to the reasons as mentioned below: 
 

i) The 11 ponds sites mentioned in Annexure R/1, have 
already been acquired by the Haryana Shehri Vikas 
Pradhikaran (HSVP, earlier it was known as HUDA), as 
confirmed by the office of Sub Divisional Engineer, Survey 
Sub Division, HSVP, Faridabad vide his office Memo No. 
2305-06 dated 26.10.2020. The HSVP has planned / 
developed Sectors 58, 59, 61, 62 on these ponds sites. 
The 3 ponds' sites mentioned at Sr. No. 12 to14 of 
Annexure- A/2, as per the letter dated 04.11.2020 
received from the office of District Waqf Board, Faridabad 
was allotted to Muslim Community for burial purpose in 
execution of the orders of the then Chief Minister, Haryana 
in 1995 and at the same time it was also ordered that the 
concerned revenue record of the land in question be 
executed in favour of "Ahle-Islam" The land in question is 
being used as graveyard since 1995 and is running 
Graveyard there at present. 

ii) The 1 pond site mentioned at Sr. No. 15 of Annexure-R/2 is 
owned by PWD B&R, Haryana as confirmed by the 
Executive Engineer-1 cum Nodal Officer for Rejuvenation of 
Water Bodies, MC, Faridabad vide his letter dated 
26.10.2020. The public road exists on site. 

iii) The 1 pond site mentioned at Sr. No. 16 of Annexure-R/2 
has been allotted to Aggarwal Pracharini Sabha in 1991 
and at present Aggarwal College is running there for more 
than 20 years. 

iv) The 33 ponds sites mentioned at Sr. No. 17-39 in 
Annexure R/2 are not-feasible for their restoration due to 
construction of Schools / Parks / Temples / College / ITI / 
Gaushala / Water Pumping Station etc. 

v) Land of 13 ponds mentioned in Annexure-R/3 are said to 
be under litigation due to encroachment on the ponds land 
and the matters of which are pending in the respective 
Districts Courts/ High Court of Punjab & Haryana 
/Hon'ble Supreme Court of India. 

 
8. The 25 ponds' sites which are said to be feasible for their 
restoration, their tentative timelines are being given below based on 
the current status of the ponds: 
 

i)  With respect to Ponds' sites as mentioned at Sr. No. 1 to 6 
& 11 to 14 of Annexure R/4, revised DPRs for low cost 
model are under process and their restoration works are 
likely to be completed 31-12-2021. 

ii) Ponds' sites mentioned at Sr. No. 7 to 10 of 
Annexure R/4 are said to be under development 
by Faridabad Smart City, for which the DPRs have 
been finalized and are under the process of 

56

lenovo
Typewritten Text
25



3 
 

approval. The Development of these ponds is likely 
to be completed by 31.12.2021. 

iii) With respect to Ponds' sites as mentioned at Sr. 
No. 15 to 25 of Annexure-R/4, low cost model 
DPRs of the Ponds are under the process of 
approval and their works restoration are likely to 
be completed by 31-12-2021. 

 
 In view of the above, out of total 77 water bodies 52 water 
bodies are not-feasible due to encroachments, construction, 
allotment and litigations etc. as mentioned in Annexures- R/1 to 
R/3 and remaining 25 water bodies are feasible as mentioned in 
Annexure — R/4 which can be restored after receipt of the 
administrative approvals of the estimates / DPRs and receipt of 
funds for their restoration by 31-12-2021. The HPWWMA is of the 
view that till the restoration of these 25 water bodies, the water 
bodies' sites should be protected from encroachments and kept 
Kachchaa (clay-built) to ensure ground water recharge.” 

 

4. In view of above, no further order is necessary. 

 The application is disposed of. 

 

Adarsh Kumar Goel, CP 

 
Sheo Kumar Singh, JM 

 
 

Dr. Nagin Nanda, EM 
 
 

 
December 11, 2020 

 Original Application No. 393/2019 

DV 
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